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SHR] M, SATYANARAYAN RAO:
Whether the Minister is aware of the
fact that there is acute shortage of
ecovking gas in the country. Parti-
cularly, in Andhra Pradesh, in no dis-
trict, they have issued any agency at
all. We are having so many difficul-
ties. Whether the Mimister jg taking
steps to sec that cooking gas is sup-
plied to the consumers.

MR. SPEAKER: It is not related to
the question,

SHRI H. N. BAHUGUNA: We are
talking of flare of gas and not cooking
gas. The twg gases are absolutely
different. The hon.'Member may ask a
question about some medicine based
on gas, which is not possible for me
to answer,

SHRI S. R. DAMANI: The hon.
Minister said that certain amount of
flare of gas is unavoidable. I want to
know what ig that certain amount?
Because in the statement it is shown
that in Gauhatj in 1976-77, it was 7500
but in 1977-78, it came dowyn to 4700.
In Barauni, it wag 10300 and came
down to 3800 ang in Cochin, from 4000
it had gone up to 8000. What action
you are taking to keep it to the mini~
mum?

SHRT H. N BAHUGUNA: The hon.
Member is quite right when he com-
pares the flaring of gas in Gauhati,
Baraunj and in Cochin. In Gauhati,
the flare has come down almost to
about half.
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Ag I saig earlier, it depends on many
things. One of the factora js that
from the Gauhati Refinery LS/HS had
to be supplieq to Chandrapuri Power
House of Assam, which is 20 kmas.
away. In the previous year, we gid
not take an vunce of LS/HS. That is
why, it had to be flared. Therefore,
the flare wag higher. Then, in Gau-
hati, il also dependeg on what we
werc producing from the consumer for
whom 1t was committed. The com-
mitment was with the Assam Govern-
ment. So far g3 the question of
Cochin is concerned, I have not been
able to conceive of the answer given
by Cochin Refineries till todate.
Cuchin goes not have a monitoring
system. That is a particulay type of
meter which tells the quantity of gas
flared. Therefore, there is an inbuill
weakness in Cochin refinery which we
are going to remove by providing
monitoring system which alone will
determine the quantity In Baraunt,
there are some problems, technical
problems. But I quite agree with the
hon. Member that the minimum size
of the flare of gas for each plant has
to be fixed according to the project
report. Each project report carres
that this is the minimum size of gas
to be flared if all the cuts indicated
are taken into account. If not, the
flare wil] go up.
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SHRI KRISHNA CHANDRA HAL-
DER: The Railway Minister, at the
time of replying to the Demands for
Grants for hig Ministry, saig that he
haq placed equupment to prevent ac-
cidents on the Howrah-Burdwan gec-
tion of the eastern railway. May I
know what 15 the difference between
the instrument invented by Mr. Shar-
ma and the equipment which hig Min-
1stry had placed on the Howrah-
Burdwan section of the eastern rafl-
way?

PROF, MADHU DANDAVATE: As
1 gave details earlier, the gevice, auto.
matic warning system, which we are
using on two routes, that is, Burdwan
and Howrah and Mughulsarai and
Gaya, is an instrument which is fixed
in the Jocomotive. If there is a signal
which 35 not taken note of by the
driver, 1n that case, that signal, red
aspect acting on the track magnet,
exercises the electric circmit in the
locomotive. The current ;g set up in
the locomotive. Then there i a
whistle making the driver to feel that
there is a danger signal. If he is very
much absent-minded and does not
take cognizance of that particular
whistle, then within 5 secondg of the
whistle automatically the brakes are
applied and the train comes to a stop.
I think thig is the best available de-
vice and if we are able to have pro-
per grants and the device is extended
to a number of routes, that will be far
better than the instrument that has
been deviseq by Mr. Sharma
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MR SPEAKER Not more than two
supplementary questions are allowed
under the rules It ;s not allowed
under the rules
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MR SPEAKER We are on machine
now not on man at gl If you want

to ask about machine, you can do;
otherwise nr
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MR SPEAKER Pleace study the
rules then you wil} be satisfied
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DR B N SINGH With dque defer-
ence to the Minister I must say that it
1s a very bureaucraiic type of reply
which leave me as ignorant ag I was
bhefore I put the question Surveys
have taken place The Minister has not
said by which time he expects the
survey to be completed This 15 a very
backward area inhabitegq by Harijans,
backwards and Adivasis It has got
al] the potential for gevelopment, but
unless {he railway lines are brought,
the area will remain very bac
82 per cent of the people of the distriet
of Hazaribagh are below poverty line
May I know from the hon Munister
first what 1s the necessity for eon-
ducling so many surveys Three gur-
veys have already taken place, but no
decision has been tsken This js the
fourth survey which the Minister Is
irying to conduct Secondly, mpy T
know whether any time schedule has
been fixed, by which time he expects
the survey report to come and the





